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New airports in Uttarakhand

T#106. SHRI TARUN VIJAY: Will the Minister of CIVIL AVIATION be pleased

to state:

(a) the locations in Uttarakhand where the construction of new airports is

proposed; and

(by by when Pant Nagar would be connected to Delhi and Mumbai by daily

morning and evening flights?

TOriginal notice of the question was received in Hindi.
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THE MINISTER OF CIVIL AVIATION (SHRI ASHOK GAJAPATHI RATU
PUSAPATT): (a) and (b) A Statement is laid on the Table of the House.

Statement

(a) Ministry of Civil Aviation has not received any proposal from the State
Government of Uttarakhand or any other individual developer for setting up of new

Greenfield Airports in Uttarakhand.

(b) Government has laid down Route Dispersal Guidelines (RDG) with a view
to achieve better regulation of air transport services of different regions of the country.
Airlines are free to operate anywhere in the country subject to compliance of Route
Dispersal Guidelines. As per approved Winter Schedule - 2015, Alliance Air is operating
schedule domestic flight on Delhi-Pant Nagar sector with a frequency of 4 flights /week

in the afternoon.
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MR. CHAIRMAN: Question, please, not a speech.
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SHRI ASHOK GAJAPATHI RAJU PUSAPATI: Sir, there are two airports in the
State. One 1s at Dehradun which has become congested. There 1s a move rather that is
going on now, a proposal to build a new terminal there with a cost of ¥ 327.09 crores and

the consultancy 1s being given right now. We expect it to be in place in November, 2018.

Sir, with regard to Pant Nagar, Air India, at present, has about {our flights a week
which they are thinking to make six weekly flights. They are in talk with the State
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Government on Viability Gap Funding. We hope that it will materialise. And if that
materialises, the flights to Pant Nagar also will increase. The Government is interested in

making our air vibrant and we are acting.
MR. CHAIRMAN: Thank you. Second supplementary.
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SHRI ASHOK GAJAPATHI RAJU PUSAPATT: Sir, the air strip also belongs to
the State Government. In fact, we are trying to bring out a policy which will make the
non-operational airports operational. They are four and they are non-operational. They
belong to the State Government. We are requesting the State Government to bring them

into shape which will make the operations possible. We are working at it.
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SHRI ASHOK GAJAPATHI RAJTU PUSAPATT: Sir, I have already mentioned that

these four belong to the State Government and if they can be brought into an operational

stage, then operations can start.
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MR. CHATRMAN: This is not related to the question.

SHRI ASHOK GAJAPATHI RAJU PUSAPATT: I can collect the information and

reach it out to the hon. Member.

MR. CHAIRMAN: Fair enough. Shri C.M. Ramesh. ... (Inferruptions)... That's all.
...(Interruptions) ...
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SHRI C.M. RAMESH: Sir, recently, the hon. Minister opened an airport at Kadapa
in Andhra Pradesh. That airport is not functioning because there are no flights. At that
airport, only ATRs can land. Air India has some ATRs. .. (Inferruptions)...

MR. CHAIRMAN: One minute, please. ... (Interruptions). ..
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MR. CHAIRMAN: Just sit down, 3RTY 31T TGTd &1 SEE T21 {7, O please

point this out in a formal communication. ... (Interruptions)...
sft Fevs g ATENT: ¥R, 9% o F gaTs Aig Al & AR W 2 L..(aEE)...
MR. CHAIRMAN: That's all right. ... (Interruptions)...

SHRI C.M. RAMESH: Sir, that airport has opened. That airport has to be expanded.
...(Interruptions)...

MR. CHATRMAN: Where? .. (Interruptions)...
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SHRI CM. RAMESH: Kadapa Airport in Andhra Pradesh.
MR. CHAIRMAN: We are not discussing Andhra Pradesh. ... (Interruptions). ..

SHRI CM. RAMESH: 5ir

E

he is the Minister for Civil Aviation.

...{Interruptions) ...

MR. CHAIRMAN: No, no. I am sorry. ...(Interrupfions)... Please don't create
unnecessary confusion. This 1s a question in respect of Uttarakhand. ... (Interruptions). ..
Please read the question. ...(Inferruptions)... Question No.107. Shri Bhupinder Singh.
...{Interruptions) ..

sft we=s R A1ERE: O, AT O SRS 3 €Y el 2L (9.

MR. CHAIRMAN: Please complain if you have not got the answer
...{Interruptions) ... Please sit down. ... (Interruptions)... You know the procedure. Now,

please sit down. ... (Interruptions)... Question No.107.
#ft IS SreTaet: wy, A ) v ue B . (@EEH). .

oft wmafa: ey oft 98 SIgYl . (@@EH).... T don't See a need for this indiscipline.
...(Interruptions)... A9 45 T, ol - (FEIT)... We are onto Question No. 107,

Central assistance for Area Specific Development Programmes

*#107. SHRI BHUPINDER SINGH: Will the Minister of FINANCE be pleased to
state:

(a) whether steps have been taken to continue Central assistance for the Area
Specific Development Programmes like special plan for Kalahandi-Bolangir- Koraput
region (KBK) in Odisha and Backward Region Grant Fund (BRGF) and Integrated Action
Plan (IAP) in the country;

(by if so, whether Government would continue to take steps; and
(¢) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI JAYANT
SINHA): (a) to (c¢) Consequent to recommendation of 14th Finance Commission for
increase 1n the States' share in divisible pool of Union taxes from 32% to 42%, Central
Assistance to State Plans (CASP), including Backward Region Grant Fund and ACA
for LWE affected districts (earlier known as Integrated Action Plan) has been subsumed
i overall enhanced devolution to the States from Financial Year 2015-16. However,

considering spillover liabilities of Backward regions, a provision of one time grant of



